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' When the matter is called for hearing, none appears
for the appl iciants. It appears from the reeord that none
'appeared for thé applicants on c¢all on 3,5,2000, 15.5,2000
‘and on 16,8.2000. &0, we ére satisfied that _the applicants
do not want to proceed with the‘mat'ter. Accordingly, the

Vo
. A, 1s dismissed for default.. No order as to costs.
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